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BANGALORE BENCH

Secend Floor, -
Commercial Complex,
Indiranagar,
Bangalore-560 038.

Dated:= '
8 JUN 1994
- 524 of 1994,
APPLICAT ION NUMBER: ]
APPLIC;AX\ITS'I RESPNDENTS:
_ %Li,Narayéh:K;Patil f.H.»v/s; Sécretary,M/b.Deﬁence,hDelhi M hers.
iy 4 € |
1. Sri.K,B,Adhyapak,Advocate, )
No.516/54,Third Block,
- 94th Cross, Behiind Ramamandir,
Rajajinagar,Bangalo:e~%0._ |
2.  Officer-In-Charge, _ | e
Military Farm,Belgaum. RN

3. ~ Sri.i,S.Padmarajaiah,Sr.C.G.S.C.,
- High Court Bldg, Bangalore-1.

Subject:= Forwardirg ef covies of ﬁhe'C:ders passéd by -the
Central adminictrative Teilim al,Bangalore,

Please find enclosed ferewlth a copy af the vRDERfW ,
STAY WRDER/INTERIM ORDER/, passed By this Tribunal. in the above - .
. mentioned application(s) on 01-06-1994, |

T~ o 7[(;7 DEPUTY REGISTRAR/t)(O |

JUDICIAL BRANGCHES.
- gm* N . S . . ) (-'3 . :




'CENTRAL ADMINISTRATIVE TRISUNAL | T
‘BANGALORE BENCH, BANGALORE o S

ORICINAL APPLICATION ND,524/1994

WEDNESDAY THIS THE FIRST DAY OF JUNE, 1994

MR, JUSTICE P.K., SHYAMSUNDAR VICE CHAIRMAN
MR. T.V. RAMANAN ~MEMBER(A)

Narayan K, Patil F,H,

Major,

R/o Vitthal Mandir,

Madhavpur, Vadgaon,

Belgaum Rpplicant

( By Advocate K.B. Adhyapak )
v,

1. Union of India,
represented by its Secretary,
Ministry of Defence,
New Delhi

2, Deputy Director General,
Military Farms, West Block,
R.K. Puram,

New Delhi

3, Deputy Director of Military Farms,.
Kirkee Southern Command,
Poona=3

4, The Office~Incharge,
Military Farms,
Belgaum . Respondents

( By learned Sr. Central Govt, )
Standing Counsel Shri Mm%,
Padmara jaiah
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3,}§,' e think it anproprizte to direct the

by .
//Qaéblicant to make a representation to the
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back once again in éelgaum or any other place
in Karnataka but he can do so after joining his
new place of postin@ at Majri. If such a
representatlon is made, the Department wkll
appropriately dispa?e it off taking into
consideration the é%uities in the matter. This

applicaticn is di%posed off finally as aforesaid

- with no order as tq costs,
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